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MADHYA PRADESH BILL
No. 23 or 2012

THE RAJIV GANDHI PROUDYOGIKI VISHWAVIDYALAYA
(SANSHODHAN) VIDHEYAK, 2012

A Bill further to amend the Rajiv Gandhi Proudyogiki Vishwavidyalaya Adhiniyam, 1998.

Be it enacted by the Madhya Pradesh Legislature in the sixty-third year of the Republic of
India as follows —

Short title. _ 1. This Act may be called the Rajiv Gandhi Proudyogiki Yishwavidyalaya (Sanshodhan)
Adhiniyam, 2012.

Substitution of

Section 17. 2. For Section 17 of the Rajiv Gandhi Proudyhogiki Vishwavidyalaya Adhiniyam, 1998
(No. 13 of 1998), the following section shall be substituted, namely —

Moede of

recruitment. “17.(1) The post of Registrar and controller of Examination of the Vishwavidyalaya

shall be filled from the officers of the -Madhya Pradesh Technical Education
(Gazetted) Service and in case of non-availability of such officers,such posts
shall be filled in by the Kuladhipati by securing the services of suitable officers
on deputation.

(2) Other cadres of other officers of the Vishwavidyalaya shall be filled from the
officers and teachers of the Vishwavidyalaya and in case of non-availability of
such officers and teachers, the posts shall be filled in from the officers of the
Madhya Pradesh Technical Education (Gazetted) Service or by the Kuladhipati
by securing the services of suitable officers on deputation.”.

STATEMENT OF OBJECTS AND REASONS

In Section 17 of the Rajiv Gandhi Proudyogiki Vishwavidyalaya Adhiniyam, 1998 (No. 13 of 1998), there is a
provision for recruitment of the Registrar and such other cadres of the Vishwavidyalaya from the ofticers of the Madhya
Pradesh Technical Education (Gazetted) Service.

2. WHEREAS, key administrative posts in the Vishwavidyalaya cannot be kept vacant being the only technical
university of Madhya Pradesh to which all the colleges of Engineering, Polytechnic, Pharmacy and Computer education
are affiliated.

3. There is a need to allow teachers and officers of the Rajiv Gandhi Proudyogiki Vishwavidyalaya to work on
the subordinate posts of Vishwavidyalaya, other than the key posts of the Registrar and Controller of Examination, which
will continue to be filled up by persons from the Madhya Pradesh Technical Education (Gazetted) Service. Therefore,
suitable amendment is proposed in Section |7 of the principal Act.

4. Hence this Bill.
Bhopal :

Dated, 13th July 2012. LAXMIKANT SHARMA
Member-in-charge.
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